Aligarh
[niversity
Medical Team for South Vietnam

J Shri Raghunath Singh:
. Shri Ram Harkh Yadav:
Will  the Minister of External
Affairs be pleased lo state whether
Government intend to send 3 medieal
team to South Vietnam for setting up
a Blood Transfusion Centre there?
The Minister of External Affairs
(Shri Swaran Singh): No, Sir; there
is no such proposal at present.
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

AGITATION BY STUDENTS OF ALIGARH
MusLiM UNIVERSITY

Shri Rameshwar Tantla (Sikar): I
call the attention of the Minister ol
Education to the following matter of
urgent public importance and 1 re-
quest that he may make a statement
thereon:

The recent agitation by the students
of the Aligarh Muslim University.

The Minister of Education (Shri M.
C. Chagla): On the 25th April, 1965,
disturbances took place in the Aligarh
Muslim University campus in which
several persons, including the Vigc—
Chancellor, received injuries. The dis-
{urbances were ostensibly the resull
of an agitation on the part of a sec-
tion of the students of the University
against the decision of the Academic
Council taken at its meeting held on
the 12th April, 1865 to the effect that
{or purposes of admission to the Facul-
ty of Engineering and Technology, the
ratio of internal o externai students
should ordinarily be 50 : 50. Prior
to 1963 , 50 per cent of the seats in the
Faculty were reserved for internal
students. However, in that year, the
University raised the percentage frpm
50 per cent to 75 per cent and during
the years 1983 and 1964 admissions
were made on this basis.

In its report submitted in Decem-
ber, 1960, the Enquiry Commitlee
appointed by the University had dis-
cussed the question of admis=sion {0
professional colleges as follows:

Students 12'5;!_‘;
ugitation (('4)
“The establishment of an Engi-
ncering College has  Dbeen made
possible by  large stale grants.
The nation js interested in en-
suring thay high standards  are
reached by those who elect o
join the professional courses. The -
cluims of University to regulate
ily admission policy have alwavs i
to be balanced with the country's ¢
requirements for highly skilled
specialists in the various technical
fields. This objective may be
achieved by continuirg to allow #
to the University the right to re-
serve 50 per cent of the scats in
any year for its first and high .
second class students. Obviously ;
in pursuing this policy the Uni-
versity eannot and should not dis-
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eriminate  between ils Muslim -
and non-Muslim gtudents. It is,
however, reasonable to assume

that of the 50 per cent Aligarh .
students a good proportion would |
come from the Muslim commu-
The high protective wall of 7%
per cent reservation raised by  the
University in 1963 mili.ated against
the basic characteristics of a univer?
sity as ap academic institution and
also against the all-India character of
the university which, as a result of
two years of operation of this rule,
was becoming singularly regional and
inbred. The general opinion in the
Universily was that the standards
were deteriorating, On the recom-
mendations of the Admissions Com~
mittee, therefore, the Academic Coun-
¢il of the University took the decision
on the 12th April, 1965 to  maintain
ordinarily the ratio of 50:50 in the
matter of admissions to the Faculty of
Engineering and Technology between
internal and external students.

A section of the students of the
University strongly resented ine de-
cigsion of the Academic Council.
Arainst the advice of the FExecutive
Committee of the Union some 300 or
400 students constituted theinselves
intp @ Genera' Body mecting and  ap-
pointed a Committee of Action fo
agitate againsy the decision of the
Acadomiz Coun~l  rhis s i wn of the
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students took out processions
staged demonstrationg beginning
dhe 19th April, 1965,

%. The Vice-Chancellor was out of
Aljgarh when the agitation starled.
©On his return to Aligarh on the 21st
April, in consultation with his col-
feagues he decided to meet the Exe-
cutive Committee of the Union to ex-
@lain to the students how, ir. practice,
&he term “ordinarily""in the resolution
passed by the  Acadeinic Council
would be made to apply. He said
that the students had little to fear and
thut the term was meant tg cover &
gradual process of change. The Uni-
wversity would exercise its discretion
in regulating  admissions  every
year  in terms of the decision of
the Academic Council whicn parmitted

MAY 3,

and
on

such discretion. In taking the de
cision, the Academic Council was
merely honouring the commitment

which the University had made in
accepting the relevant recommenda-
tion of the Enquiry Committec  and
which was also in line with the past
gractice of the Univerzity. Tle Vice-
Chancellor conveyed to the students
this disapproval of their agitational
approach and advised them against
demonstrations of any kind. He also
wpromised that the resolution passed
%y the students against the change of
zules would be brought to the nolice
©f the Execcutive Council.

8. In gpite of the explanations given
%y the Vice-Chancellor and other
officers of the University, a section of
the students continued to take out
grocessions and staged demonstrations.
Qn the 25th April, the University Coury
met to conduct elections lo the Univer-
alty offices. A crowd of about 1500
students collected. outside the build-
ing where the Court meeting was being
held und started  shouting  slogan:.
The students were armed with brick
bats, lathis and emply bottlex  and
demanded that the University Court
should immediately rescind the de-
clsion of the Academaic Council. Some
officers and teachers of the University
gresent at the meeting came out and
tried to persuade the student: {o dis-
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perse. At first the students 'cfy but
soon after came back and  started
throwing stones ang bottles through
the windows and doors of the hall
where the meeting way taking place
When the violent behaviour on  the
part of the students continucd  w=n-
abated and the situation showed signs
of deterioration, the Univers.ty authao-
rities decided tg call for pelice assis-
tance,

7. The mob continued thew vielent
behaviour and started thr wing brick-
bats even at the police as a result of
which some of the members of police
received injuries. As there was an im-
minent danger of the mob  over-
powering the police party, three
rounds were fired by the police in
seH-defence resulting in injuries to
iwo students. Thereafter the students
dispersed for a while, bat again col-
lected and questioned the presence of
police and their authority to enter the
University. Brick-batting was also
started apain. Some of the students
then forcibly entered the hall where
the Court meeting wag being held and
started bealing up the members of the
University Court and the stall there.
The Vice-Chancellor was severcly as-
saulted ang rececived a number of
injuries. It is, however worth men-
tioning that two studenty protected
the Vice-Chancellor from further in-
juries at great personal risk to " them-
selves.

8. On the 28th April, 1963, the Vice-
Chancellor was removed to Delhs for

treatment in a nursing home. whers
he is progressing. As regards the
reported resignation of the  Viece-

Chancellor, the President in his capa-
city as the Wisitor of the Universily
has not received any Intter of resigna-
tion so far.

9. Necessary precautionary measures
have been taken to prevent any fur-
ther violation of law ang order. A few

students have been arrested by  the
local authorities, Inten=ive patrolling
is belng done and the  situation is
under control. The Universily Tas

been closed until restoration of normal
conditions.
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10. It is clear from the report of

the Vice-Chancellor that al-

though outwardly the agitation ap-
‘peared to be against the change pro-
posed in the rules of admission, it was
in reality directed againgt him per-
sonally because of his broad and
nationalistic approach to the problems
of the University. It would also ap-
pear that the disturbance was not a
mere sporadic event; it was too well-
organised for that. The Government of
U.P. is making a thorough probe into
the matter to ascertain the root-cause
of the trouble. [ would like to  as-
sure the House that the Government
will take all possible measures to »n-
sure that the University conforms in
its organisation and its activities to
the highest standards expected of &
national institution of higher learn-
ing.

oft oo zifrar ;o wTaz A R
s @ qfrafed & sammgeardy
T F THAE ateEdaE g g, A
qry frr dm oFOAr war ) faew
fet xgt 7T A qifEwaTT T HET T
T T, I F 6 g & g
o A wrs # A g 3w w g
M o e foww at agt
¥ M-AEEAEAT W AW qe
k2

weR WENW : AT O A
Ay i s Am R A A A
W #x WY AE T @K 1 gafad
oA mEer fad oF oF AT
L

wft Trirsae wifean ¥ T
Ty & fF wrEw @ W A F M-
ATEE-TIWAT §T gHGA or §; afx
Wi, @ w1 g X @ AT A
ot wofd; afr Y, @ EwR
¥9 Wt H whe e
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Shri M. C. Chagla: I am sorry to
say that there is a section of the staff,
which has made common cause with
this rowdy element, which is reae-
tionary, ‘iliiberal und communal. I
assure the louse that I will see to
it that this clement is removed from
there.

12578

Shri Hari Vishnu Kamath
hangabad): Liquidate them,

(Hos-

Shri M, C. Chagla: This is not =&
lotalitarian country; I cannot do that.

Shri Harj Vishnu Kamath: I do not
mean physically, but ~ducationally,
professionally.

Shri Bhagwat Jha Asad: (Bhagel-
pur): The question ig specific about
the Pro-Vice-Chancellor's actlon.

Shri Surendranath Dwivedy (Ken-
drapara): Has any action been takem
against him?

Shri M, C. Chagla: I have not
received detalled Information about
actions and activities of Individual
members of the staff. The UP. Gov-
ernment s having a probe. If that
probe is npot satisfactory I wilt
persuade my hon. friend the Home
Minister tn have a probe instituted
by the CBI from the Centre,

ot swmrfre el (ferfte) :
g WEEY, qfEeTT W W &
afeert TR ¥ ST, Sy
qferwr fmframn & ol dix
eI I 9T e ¥ Ay o
arz ot wwrT #Y wrar =it gt
st % Arg #y o€ ff, ww gEw
wfean fawafrarsa & =9 3 Ao
oIz X qrenw fear g Afew
@ WA g wra A f—am
g AWM EAw At ar | WM ¥
e E1 ¥ are averT ¥ gra e oy
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[t g W)

¥ AT FH A g At
H o Jdwe Jugenta, S s
W, & AWrg ag wTAT gE & 1 3
gy H fmnr Wt wmaw gy amwn
ww W fF afan gm 7 A sl
W OW I3 TF A F—EER WEET
@ ST RITRT AT ) A W
st g W} R e g g
¥ o1 gelara S #Y dver T, 9w E
agT I9 & fou oF swrar W darc
T qr fF W & a1z I\ oI

afrem favafamm

& gw el #1 frow 5T & q1e
B A g & Fnr s
W AR frome g oAk
i A favafaaem & of gwmEE
fraea fear mar ?

Shri M. C. Chagla: Wrll
share the indignation
friend at what happened at Aligarh.
1 think my sympathy and the
sympathy of the whule House must

Sir. 1
of my hon

MAY 3,
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go out to the Vice-Chancellor for
the indignity he hag suffered, I wish
to assure my hon. friend and the
whole House onee gagain that not
merely the students will be punished
but I will see to it that any member
of the staff who wag party to this is
also brought to book and proper
action is taken against him,

s gGFTElT Tt o e
WY, AT W &1 giww 9 ag 4w
f& @ dwepr  ofdfwf & =
fawaframg & s fages w01 8
AT AT AT WA 2y

Shri M. C. Chagla: As regards the
police, Sir, I am sorry 1o say, Iy
information is—I am looking into it
—that the police remained outside, it
never came into thy court, and at the
instance of some members of the staff,
without consulting the Vice Chancel-
lor the police were sent away and the:
Vice Chancellor was assaulted after
that.

Shri Bhagwat Jha Azad: Who did
it?

Shri M. C. Chagla: An enquiry is
being made, It s a very serious
matter and we are looking into it.

Shri Har| Vishnu Kamath: It was a
conspiracy, arrest them.

Wt qye feg  (vgEm)
yANE & ®Eifgs  gal W7 I9T
W F T& 9@ ¥ g AW THI
gar & f5 fom fam ag wemn g, sod
3 fr7 @ werg fasafra=T &
g uF gfeew grea § oF @iz
g6, fom ¥ w% st Ao fg
frar 1+ 3w dfmr ¥ sofrea g
@ W1 s gfeew frend
G, IE weT aga o A & wfafte
aw qo i #1 f5 gfeaw
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gfmafesr & wuq el 97 Tfad &
Ay X fgawm am A ¥ a9 8
asw qEm  fggemw 1 oaE e
fegmm & fmrazfa = = 2,
afew  afw few 27 & @ @ -
frafm o fFEfass FEE o
Ty darcdl &¢ AwAre - e
¥ o % 3, gafed afsema ¥ T
#1 TErE F74 & fam oy wrAeaw
2 e 79 =9 NHIT w7 w29 IBE | K
ag s wEen g e s el adem
1 ET AT FT ATARTA 2

Shri Maurya (Aligarh):

Pakistan,

Shri M. C. Chagla: 1 am not aware

of this incident, but I know....

it Y AT gged 0d
dm  faorfegi & am aamd, 91 @

ot gww w1 A (2ATH)
MmOy HERd, W& FAIC  HAAE
frar AT qOT &, A1 A 2

ooow mEEY ¢ ATET, WTE |

st qu dH dtew
s g 7 (Unterruptions).

VAISAKHA 13, 1887

Give the
names of three students who went to

(SAKA) Students

agitation (CA)
WM REIRD :  WTE, WIET |

syeld ;¥ A oA wdor
F 2% ot g gfaafadt & sffaafor
oW FT ¥ mifageAm wq o 7
gz #iamA 7 T A5 aEAE

(Interruptions).
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IR AT W7 $H FE AR

(Interruptions),

Order, order. Shri Maurya may
have his own turn if his name is
there, But this is not proper. He
has no business to interrupt like this.

Shri U. M. Trivedi (Mandsaur); He
must withdraw his words. He is
talking nonsense, utler nonsense (In-
terruptions) .

il gww W wgaTE TR AT H
grow A nerdt s € (feTwd)

Mr. Speaker: Order, order, I am
very sorry, I am on my legs. Every-
one should sit down.

Shri U. M. Trivedi: He must be
esked to withdraw those words,

Shri Maurya: The Leader of the
Jan Sangh called me nonsense,

Mr. Speaker; The manner in which
Shri Maurya is behaving is very
objectionable.

Shri Maurya: The Leader

of the
Jan Sangh called me ponsense.

St wwatm: wWg quds WA
Mr, Speaker: Shri Kachhavaiya as
voll ig not behaving in g responsible

manner. My remarks apply to Shri
Kachhavaiva also now.

Shri Maurya: The Leader of the
Jan Sangh culled me nonscn e.
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HIT IF AFA
1 afra Afad f& T g owx o2
I

e

Shri Maurya: I withdraw my words,
but the Leader of the Jan Sangh cal-
led me nonsense,

st gEW o WG 3 wET

r

Shri Maurya: I object to that.
must withdraw those words.

He

Mr. Speaker: Shri Kachhavaiya's
behaviour also was very objectionable,
He also should express regret for it.
If somebody behaves in that manner,
it is my business to correct him and
not of any hon. Member. The man.
ner in which he has behaved was
very objectionable ang very wrong.

ot gEw T wgaATy % a9
apt B afm g wmwaw
¥ @G, a7 Fwgrar) &I
afew T E

wTaW WEEY ;WO 9T 6T
AR O S AW, G OE
qe TR § 1 AWt & S FFAT g
towgd & waw  fafreer www
A, WrTHY WO SATE 3 FY AT oA,

=

aq | 3 |

Shri M. C. Chagla: [ have no
knowledge of any meetings with
regard to Pakistan being held in Ali-
garh, but I can tell the House every-
thing that I know. The personal
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propaganda against the Vice-Chancel-
lor had been going on since October
and it is very surprising that neither
the intelligence of the UP. Govern-
ment nor our own intelligence should
have known about it.

Some hon, Members: Shame, shame.

Shri M. C. Chagla: Two Urdu rags
have since October been violently
attacking the Vice-Chancellor because
of his nationalist liberal outlook and
his attention was never drawn to it;
our attention in Debhi was never
drawn to it. Obviously, the UP. Gov-
ernment never knew about it. We
are enquiring about this and we want
to find out how is it that this thing
went on without anybedy knowing
about it.

At amdr (fgEe) ;o a feg
freafaarr % wrf A7 fig
weftmy afien favafaamg § &1 &
afeew amgm Stwar ¢ frae fear
mar & gg oF 54T € 56 AT @y
g1 T gor o gt A aEers
Fram e ow sRE¥’

Shri M, C. Chagla: 1f I remain the
Education Minister long enough, I
will see to it that there is a non-
Muslim Vice-Chancellor In Aligarh
and a non-Hin'u Vice-Chancellor in
Banaras.

ﬂemwm:(:ﬁém.
am ) : & udvy favafram £ s
w8 sToF g 03 A A faw-
fremerg ¥ wgar wamaT ar # oF gET
¥ grafwa genfew s & fo
AT g § s Aifear S 9w
T oo & W oy 1 gefa
# ot m A favafaarew & e
¥ 3 ww ¥ ww A A fa oy
gt a4gi w0 & @ £ famEr
sfrer e dAr A Hr Y mg
fag wEr Ao ¥ ¥ 1@ §
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% T Ay ¥ fow @ ¥ Y A
Irgafa Wt Ay ¥ 1 8, gawr
foer oy adfiwr & 1 9w
T AF AT T AT ATy @t F oAy
A fuw §F qumm dW w@E . a9
L T o f& awomd ¥
¥ A% g7 Aww @ 2 A 0w
AT WraT & w97 a7 for
& g frear g ¥ ei AW
T @ g ot e & quar
wrigar g fF w7 @ F faars, g
It dmr St 9 adam f=-
=, faq & A a@w # Jww A
AAY &, W7 AR ATH AAN A A,
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waet WER ;. TfaT a frar
rar wem AwEE

o TW wAET Hifgan =7
AT & s g T & qarfaw
wriar§ A T I FEHTC G
& oA I Ay A o o ?

Shri M. C. Chagla: As I told the
House, may I repeat that action will
be taken against every member of
the staff who, in any way, connived
with the assault on the Vice Chancel-
lor? 1 myself have just come out of
hospital. The Viee Chanecellor is
still in the hospital. I gethered this
information while I was in the hos-

pital. 1 was tremendously worried
about it But I assure the House
that I will leave no stone unturned

to see that this communal reactionary
element is removed from the Aligarh
University.

e T wAEr @fim o gemw
qETg, Wg AT g 97 &4 % |

Fyo it e g & merpqfe
i oWl wew ¥ dv Jogeefr @

2t ¥ Afer ro omEe & o
T ®igE W gOW I9gAed 8
AV TRAT & | 5 AT & faers

VAISAKHA 13, 1887
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Wt @ R 3w vt o A 8,
o whRa g freer

(SAKA) 1256

Shri M. C. Chagla: I have no
sympathy either for the Registrar or
for the former Vice Chancellor. If
I know that any person has connived
with this or has been party to it
again | assure the hon, Members that
he will be removed.

o R WAL Afgar ;- Arw
foazrs & ey urow W oEwe
.|

A fee qzamew  (FReY) ¢

2Y oA wrfed 4 Afe A g A ?
IAF AT ATG AT gRErd ¥ 45 fawer
¢ & fomr wma ¥ oF dw Ae
¥ amm wwey ¥ 2edw §1 ae
faaar, ®vofiz dfwdws war &
a1 wmtﬁmmwmn

B
A

Shri M. C. Chagla: I am in touch
with the Vice Chancellor. I receiv-
ed a letter from him yesterday, I
have talked to people who have come

from Aligarh who were there. It
takes some time. But, as I said, T
cannct  dismiss somebody unless 1

have some materia] before me. With
regard to the other question, as far
as my knowledge goes, the TRegis-
trar's appoiniment is nol contempor-
aneous with the appoiniment of the
Vice Chancellor, It is only the pro-
Vice Chancellor's appointment which
is contemporancous. 1 want to look
fnto as to what his tenure is and if
he is guilty ‘of any action, again T
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assure the House that 1 will see to it
that actior is taken against him,

Shri P, R, Chakraverti (Dhanbad):

In the face of this unseemly and
murderous assualt on  the Vice
Chancellor—a unique factor iy the

history of India's cducational world—
may I know whether the Govern-
ment has studied the dangerous por-
tents that haunt the precinets of Ali-
garh University and, if so, what posi-
tive sleps Government propose 1o
take to cure Aligarh Universily of
this deep malady, a canker of the
past, by dismantling the University
or by overhauling it lock, stock and
barrel?

Shri M. C. Chagla: My view is that
the Aligarh University has a contri-
bution to make to the composite cul-
ture of India. But I wish to assure
this House that 1 know that there
is a canker in the body-politie, and I
want io remove that canker, and I
shal] take every drastic action to see
that this communal and reactionary
element is removed from the Aligarh
University.

Some hon. Members rose—

Mr. Speaker: Only those Members
whose names are there should try to
catch my eye. But even ipn regard
to them, T shall pot be able to call
all of them.

Shrimati Malmoona Sultan (Bho-

pal): May [ be permitted to ask one
question?
Mr. Speaker: Shri Siddeshwar
Prasad.
st fagmar wam  (AET)

=t aAm foem w& 7 A7 aE
o faew g 36 § 95 Fow= g A@r
2 Fr v qEfa favafaasm &
TN E qrE g #1191 favafagmg
F afamfrai ait forrr Arfa o9z 7t
% o foe a7 are og TR §1 AT

o
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R fr oz gfaafadt § ousfama
fasgm  Afrz afgs 97 Zmm, fwaa
T AFA IfFY 97 T2 Frm, oA
walan afaafadt & az favi ey aar
f& 7@t wgw fanfasi & fAo
wqry gefer & 1 & s Wz g fe
wa gay fawafaarm & fao afa-
afadt area  Ffwws gro @Y7 mRn
foear  darm & Zre7 37 @ 9T AT
faar stmr g1 & f¥ g7 osfe dfe
ifam mwFL AT e TAz v wAm
favafaara & g 1 A8 faer o 7
w7 7% 39 fagra &y agf o far
AT 9 7% 7 favafaaeg w0
TRIT WA, TH vy | foar @41
w1 AT RIA E | A7 IX ATTM A
F11 favam &v5 TR g

woW WERY . AT ARA
A FT § OEAAd W17 meafafs-
WA A AT 7R §, qF AgT SATEM FF
WE O T OF A FA AT AFATE
A TATH AEAT AETH FL AT OF F7
a7 T wEN 5 ogm agwwm w4
gy F1 T FeT IF AATET | SArAr
qE WU F AT FAA FIATFH IR
e # oagr woA g, ArF A sife
#TE WATH WIAT A7 AT AGT AW |

it fegrac e : @At agdfe
ay & iy gefomw agt v afe
ifer ot @Y FRa s gw A ¥ A forer
HaY ZTIA &1 FTE ATRATAT X AR |

Shri M. C, Chagla: I think that
both my hon. friends are misinform-
ed. As far as the recruitment of the
staff is concerned, it is done through
selection commitlees as in any other
university. As regards the admis-
sion of students, that is also done on
an all-India basis on the percentage
of marks received by the students.
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The appointments are
selection committees,
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all  through

st fagmae wamw @ ww § &v
qAT 9T R AT A A IwET &

Mr. Speaker: Order, order.

Dr, L. M, Singhvi (Jodhpur):
While I congratulate the hon. Minis-
ter of Education on the very firm
assurance that he has given to this
House, which is very satisfactory, we
would like to know whether he pro-
poseg to take any particular steps to
probe into the root cause and to
constilute a committee which may
suggest long-term measures for root-
ing out this kind of trend in the All-
garh University?

Shri M, C. Chagla: | hayve not
decided on that, but if necessary as
we did in the case of the Banaras
Universily, we may pass ap ordi-
nance and suspend its constitution. %
am prepared even to go to that
length, As regards the Jong-term
proposals, I must have a discussion
with the vice-chancellor, and I shall
give him every support to make Ali-
garh University a modern, liberal,
mnational university.

syefE ;s doow o & A
qiwAT &t ¥ 9gar mamg gafam
fawafaames # 91 so & aft fragam
warg  wafmn  gfafadt & eae
& faq gqr 99 #1 I 75 sfqma w71
frr 1 37 F 9w # s fwo
THIT ATH T IR THo To (FIEAT)
® AT 1 IT T oaWA F OIH A AT
TR gy da Ty Az 9 fermeg e
gar g gz af wd A A} Aevg
gfrafadt & m=¥za & faw | @
fewreTa ¥ @ AW 1 A1 o
Qo (WIETAA) FT =IZA q1 7 A3
qT | 3Z ZT WA BA grv wm & fEe
Wl IW FT 4TET WIAT FEAT TG |
18 gfrafast & wigr dogm awwrd

1887 (SAKA)
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w7, dag o7 A AT AW G
SHT EY TS /Y asg & w5 ge
g O g ¥ e weETT Ay For
it s A ot gewTdr AYwT w6 ot
fet  gfmafwel & amw wEeC ar
g 7 aamr amw |

Shri M. C. Chagla: In fairness to
the present vice-chancellor, may I
say that it was very difficult for me
to persuade him to take up this job?
I told him that it was a great chal-
lenge. He wag occupying a high
diplomatic post, and he would have
continued in his diplomatic career,
which he gave up to go to Aligarh
and meet the challenge. If is sad
that he should have met with this
fate.
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As regards his predecessor, I am
sorry that he changed 50 per cent to
75 per cent without the consent of
the Executive Council; but the pre-
sent Vice-chancellor wanted to res-
tore the position as it was before the
action taken by his predecessor,

Shrl Maorya: My question was
very sharp and clear, but that has
not been answered.

Shri D. C. Sharma (Gurdaspur):
On a point of order......
weOgw WERW : &g N AT

w7 5@ & far Aare g § 6 g Ay

AFordy w1 gefw Tgt A den
e S|

Shri D, C. Sharma: Why is It that
Members are not being called in the
order in which their names appear on
the Order Paper?

Mr. Speaker: No; & am not calling
them in that order, but I shall try to
call as many of them as possible.

Shri D. C. Sharma: You have
always said that you would be calling
the Members in the order-in which
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their namegs appear on the Order
Paper. Why have you changeg this
procedure now?

Mr. Speaker: It is not necessary
that I should call everyone of them

Shri D, C. Sharma: 1 want to
know why you have changed the
procedure.

Mr. Speaker: Shri D. C. Sharma
may kindly sit down.

Shri D. C. Sharma: 1 shull sit
down, but 1 wani to know why you
have changed the procedure. It is a
point of order, and 1 want your
ruling on it

Mr. Spraker:
order.

It is not g point of

Shrl D, C, Bharma: It is a point of
arder.

Shri P. Venkatasubbaiah
It iy a categorical
the hon. Minister has made with
regard to the Aligarh University.
May I know whether, taking into
account the present happenings in
that institution, he woulg like 10
bring forward a legislation to du
away with these communal nomen-
clatures such as Muslim University
and Hindu University, so that we
may establish real secularismn in this
country?

(Adoni):
statement which

Bhri M. C. Chagla: I have already
said that. If this House changes the
name of the Banaras Hindu
University—the Bill is pending before
the House—and leaveg out the word

‘Hindu' from the name of that uni-
wersily, I shal] immediately bring
forward legislation to delete the

word ‘Muslim' from the name ¢f the
Aligarh Muslim University.

st gmwrew faw (o) oo
s @ ar a0 s fre
st ¥ Tu ¥ 78 T wrfer 2 gur
f& frg aog & B0 F¥AT ATHA
T[T AT I TEgH AR TEAT G A
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75 WY /T A4 fvar, 7 avgw wrEe
WY a1 3 & WA # os0 ) adr
™o far Tt A e e
era fowr fem, @7 qwma Foag
IR Srar b6 gl fomt @O Al
w1 T wmd § wgafren gl
¥ o1 Na A AT A FE AEAT A
AT #g1 & W wIm W
THI T wyAr H @ gaT giar frark
fan | aza  wigEx ARe s
AgdE @ W ag a4 d Ages
9 o wgafeew wzt @ owen
g

Shri M. C. Chagla: Communallsm
comes in this way. The present vice-
chancellor is known for his  liberal
modern  nationalist  outlook. The
communal gection of Aligarh did not
like hig appointment. As 1 said,
from October, a vendetta is being
carried on against him. Al sorts of

strictures have been passed apainst
him, and libelloug statements have

becn made. The change from 50 to
75 per cent was merely a pretext.
One dues not go and murderously

assault a viee-chancellor berause he
changes the percentage from 75 to 50.

Shri Khadilkar (Khed): May 1 seek
a clarification? There are 44 names
on the Order Paper. We have already
taken about half an hour oun this. . .

Mr. Speaker: 1 shall decide when 1
shall have to finish this and go on
to the next item.

Shri D. C. Sharma: It is not a com-
munal question. There is a pro-
Pecking element and a pro-Pakistan
element not only in the staff but also
among the students. May I know
what cfforts the Government of India
are going to make to probe into the
pro-Peking and the pro-Pakistan ele-
ments in that university, because the
Government of UP have utterly fail-
ed to do that?
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An hon. Member: No, no,
Bhri M. C. Chagla: While essential-

1y this is a law and order matter for
the UP Government to deal with—
they are actually having a probe now
—if we are not satisfied, as 1 have
assured the House, I would persuade
my hon. tfriend the Home Minister to
take up the probe from the Centre
and if necessary employ the CBL
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Shri Daji (Indore): 1 welcome the
statement of the hon. Minister and I
would not like to pursue the same
matter further. But I would like to
ask him about one thing. What is the
use of saying now that all this was
going on since October last? Neither
the UP police nor the Central Intel-
ligence Burcau seems to have known
about it, though the Intelligence
Officers are very assiduous in follow-
ing us wherever we go, even when
we go to a hotel, but when such im-
portant things have come up, they
have failed. Is it known to the hon.
Minister that in  this very House
warnings were repeatedly given about
the communal and anti-national acti-
vities of the pro-vice-chancellor there,
and despite tha' he has managed to
continue there, and secondly during
the pendency of the inquiry, the re-
gistrar and some of the other officers
there are poing on with their policies,
and even making public statements
in the press challenging the  state-
ment of the vice-chancellor? Are we
to understand that till the inquiry is
finished all these elements are going
to carry on in the university?

Shri M. C. Chagla: No, Sir, I am
seriously considering whether we
should not take immediate steps to
remove. . . .

Shrli Nath Pal (Rajapur): Or sus-
pend. '

Shri M. C. Chagla: . . . or suspend
some of these officers.

Shrl Hem Barua (Gauhati); If you
propose to call the lady Member, I
can stand down.

VAISAKHA 13, 1887 (SAKA)

Students
agitation (CA)
Mr, Speaker: 1 prefer him to the
lady Member.

Shri Daji: For once he is chivalrous.

Shrl Hem Barua: The firm and
forthright stand taken by our Educa-
tion Minister is only what one ex-
pects from Shri Chagla, and his is a
very inspiring statement, no doubt.
But since this incident is only a por-
tent, a symptom, may I know what
steps he proposes to take to eliminaie
this virus of communalism from the
University that is at present vitiating
its atmosphere?”

Shri M. C. Chagla: As ] said, it may
be necessary to suspend the consti-
{ution, promulgate an ordinance,
amend the Act and see that in the
selection  every irace of nepotism,
patronage or communalism is remov-
ed.
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Mr. Speaker: The hon. lady Mem-
ber has been standing. But her name
iz not in the llst.

st we fowd (9i7) @ o oAm
fez & &, awmy ®E1ZTW |

OO WEET : W ¥ ATH #
afesr % 7= 1 v A ¥ @

st gew Wy woETa T Hd
nErT & eorA § a7 oA v @ fe T
favafaraa & sfafafer afas
# fran faedt aqwe & 7 o
o m A § frad wra & § Al
frad age = 7™ & 7 W ®m
Wt WRYET & oA ¥ 0 A W Wt @
& ot =gt 91-aTEA e § = Az-
TR F = § 7
Shri M. C. Chagla: I have no infor-
mation on that.

& g T o o
et gz = Wy ?

oo W ¢ IAE AR A

' ;



1259% Leave of Absence MAY 3, 1865 Leave of Absence 12596
Mr. Speaker: I do not propose to

call any other Member. This should (3) Shri Laxmi  Dass.—17th

suffice. April to 11th May, 1966

As regards the hon, lady Member
who has been standing, as her name
is not on the list, if I allow her to
ask a question, it would place me in
an awkward position.

Shrl P. C. Borooah (Sibsagar): My
name is there,

Shri Kapur Singh (Ludhiana): We
request that the hon. lady Member
may ask a question.

Mr. Speaker: If the whole House
wants it, 1 have to agree.

Several hon. Members: Yes.

Shrimati Maimoona Sultan: In the
context of the situation which  the
Minister has pointed out, does he
consider instituting a judicial inquiry
0 that the facts placed before the
House are impartial, correct and with-
out any bias?

Shri M. C. Chagla: As far as I know,
a magisterial inquiry has been insti-
tuted by the UP Government. 1 would
like to await its report and see what
it is.

1243 hrs.
LEAVE OF ABSENCE

Mr. Speaker: The Committee on
Abszenre of Members from the Sittings
of the House in their Thirteenth Re-
port have recommended that leave of
absence he granted to the following
members for the periods indicated
against each:

(1) Dr. Saradish Rov.—1Tth Aprll
tn 11th May, 19685 (Eleventh
Session).

(2) Shri R. Umanath.—17th April

tn 11th May, 1985 (Eleventh
Session).

(Eleventh Session).

(4) Shri Paresh Nath Kayal—
18th April to 11th May, 1965
(Eleventh Session).

(5) Shri A. K. Gopalan.—1Tth
April to 11th May, 1865
(Eleventh Session).

(68) Shri Madala Narayana

Swamy.—17th April to 11th
May, 1965 (Eleventh Session).

(7) Shri C. H. Mohammad Koya.—
17th Fecbruary to 8th April,
1965 (Eleventh Session).

(8) Shri Kolla Venkaiah.—17th
February to 16th April, 1865
(Eleventh Session).

(9) Shri Dasaratha Deb.—27th

March to 11th  May,
(Eleventh Session).

(10) Shri Kashi Ram Gupta.—16th

1865

April to 30th April, 1965
(Eleventh Session).

(11) Shri N. R. Ghosh.—22nd
February to 8th April, 1965

(Eleventh Session).

(12) Shrimati Savitri Nigam—19th
April  to Tth May, 1965
(Eleventh Session).

(13) Shri Biren Dutta.—4th to 31st
March, 1885 (Eleventh Ses-
sion).

Shri Harl Vishnu Kamath (Hoshan-
gabad): On the last occasion also, I
had raised this issue. When leave is
sought to be granted on account of
long or serious illness, the House is
naturally concerned. I find again in
this list the same Members, Shri
Paresh Nath Kayal, Shri Kashi Ram
Gupta and Shri N. R. Ghosh. They
were granted leave on account of ill-
ness last time alsn for 59 davs, I
believe. Again thev have acked for
leave on the same ground—illness.



